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(i) Mnino of entrepreneurs:

In the districts of Madhubani and
Darbhanga the total pumber of en-
trepreneurs “trained during the last
one year are 228 and 75 respectively.
37 entreprencurs were trained in
Madhubani during - the last three
months. No entrepreneur was train-
ed in Darbhanga during this period.

Extension and implementation of
Payment of Guilty Act

9101, SHRI K. A. RAJAN: Will the
Minister of LABOUR be pleased to
state what steps Government have
takep for extension and implementa-
tion of the provisions of Payment of
Gratuity Act, 1972 in various Cham-
bers of Commerce jn the country in-
cluding the Bengal Chamber of Com-
merce and Industry, Ca]eufta, and its
affiliated ang and/or associated Indus-
trial Associations Calcutta?

THE MINISTER OF STATE IN...

THE MINISTRY OF LABOUR (SHRI-
MATI RAM DULARI SINHA): The
Central Government has already ex-
tended the coverage of the Payment
of Gratuity Act, 1972 to Chambers of
Commerce and Industry and Asso-
ciated/Federation of Chambers of
Commerce and Industry vide notifica-
tion No. S.0. 3208 dated 30th Octo-
ber, 1960 as published in Part II,
Section. §, sub-section (i) of the Ga-

zette of India, dated 15th November,
1980. Regarding the implementation
of the provisions of the Act by the
Chambers of Commerce and Industry
in West Bengal and their affiliated
and/or associated Industrial Associa-
tions, information ig being collected
and will be laid on the Table of the
House.

. Fall in crimes in Delhi

9102. SHRI MADHAVRAQ SCIN-
DIA: Will the Minister of HOM AF-
FAIRS be pleased to state:

(a) whether it is a fact that the
incidence of crime in Delhi has fallen
during the first quarter of 1981; and

(b) if so, how the figures relating
to different categories of crimes dur-
ing this quarter compare with the
corresponding figures for the four
guariers of 19807

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) and (b). As will be seen from
the figures indicated in the statement
attached, there is a decling of 20 per
cent in the crime rate during the
1st quarter of 1981 as compared 10
the 1st quarter of 1980, The compAa-~
rative figures of the remaining three
querters of 1980 are elsa Indjcated ip
the statement sitpched.
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9103, ST WIAT WFAT : FT
g WA 7 TOY A PO AT F

(%) 7 g ® a1 § fr
feeeit & fafaw arsefr wwfaat
X TGT 5,000 FTEEHH A9 H
fert & aredama fedt 4 dom
T 1,000 ¥ = Ay @l =
w7 frm gfae st weafaal A werw
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1-1-81 1-1-80 1-4-Bo 1-7-80 1-t0-8o
Head of crime to to to to to

g1-3-8:1  31-3-80 30-680 . 30-9-Bo 31-12-80

Pucoity 2 14 6 6 -
Murder 48 47 56 43 39
Att. to murder . 57 59 87 54 61
Robbery 50 105 65 80 48
Snatching 26 31 54 81 55
Hurts 394 458 523 512 372
Burglary 408 761 565 583 517
Cycle theft 1139 1431 1264 1479 1280
- Misc. theft 2942 3958 3247 3481 3253
Motor vehicle theft 739 705 660 772 738
Misc. IPC 2261 2532 2648 2509 2344
TotAL 8066 10101 9175 9600 870_;“
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